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DELHI LESZISLATIVE ASSEMBLY
BULLETIN PART - ITI
(General information relating to legislative & other matters)
Tuesday, December 6, 1994/iAgrahayana 15, 1916 (Saka)

No.138

CONSTITUTION OF C.P.A., DELHI BRANCH

Hon'ble Members are informed that in pursuance of
resolution passed by the Delhi Legislative Assembly in its
sitting held on 7th April, 1994, the Executive Committee
of C.P.A. approved the Membership of the Delhi Legislative
Assembly in its sitting held on 9th October, 1994 at Banff,
Canada. Aaccordingly the Hon'ble Speaker has approved the
rules and regulations of the Branch known as the ' Common-
wealth Parliamentary Association Delhi BrancH. A& copy of
the said rules are enclosed.

Hon'ble Members are requested to enrol themselves
as members of the said branch after paying their subscriptions
for the year 1995.
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